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N behalf of the Committee on Private Members’ Bills and Re-
solutions, I, having been authorised by the Committee, present
this their Twenty-fourth Report.

2. The Committee met on the 21st March, 1955, to consider the
Resolutions set down in the List of Business for Friday, the 25th
March, 1955.

3. The Members whose Resolutions had been included in the List
of Business for the 25th March, 1955 were also invited to be present
at the meeting. One of them attended the meeting.

4. The Committee having considered all aspects with respect to
the Resolutions in the List of Business for the 25th March, 1955, re-
commend the folloping time-table: —

(i) Resolution regarding Out of the total time of 2 hours
collective bargaining by allotted to this Resolution 29
workers. minutes were taken up on the 11th

Morch, 1955. The balance of 1
hour and 31 minutes may be com-
pleted on the 25th March, 1955.

(i) Resolution regarding 3 hours.
in balance in price struec-
ture.

(ii) Resolution  regarding 2 hours.
river valley schemes.

(iv) Resolution regarding 1} hours.
research in and study of
Vedic Literature.
New D : GANESH SADASHIV ALTEKAR
The 23rd March, 1955.



APPENDIX

Motion re: Adoption of the Twenty-fourth Report of Committee on
Private Members’ Bills and Resolutions.

The following motion was - moved by Shri Nemi Chandra Kasliwal
and was adogted by the House on the 25th March, 1955:—

“That this House agrees with the Twenty-fourth Report of the
Committee on Private Members’ Bills and Resolutions
presented to the House on the 23rd March, 1955”.

[L.S. Deb. dated 2frd March, 1955.]
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